Endt. No.

HIGH COURT OF CHHATTISGARH, BILASPUR

16589 /Checker Bilaspur, Dated 13" December, 2023
il-10-8/2000(V1l)

Copy of Notification Nos. 14098 & 14100/3903/21-B/CG/2023 dated 12-12-2023, issued

by the Law & Legislative Affairs Department, Mantralaya, Mahanadi Bhawan, Atal Nagar Raipur
& Notification No.16588/Checker/ill-10-8/2000 (VIIl}, Dated 13/12/2023 issued by the High Court

of Chhattisgarh, Bilaspur, are forwarded to:-

1.

2.

10.

1.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21

The Additionai Registrar-cum-P.P.S. to Hon'ble the Chief Justice, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship. .

Private Secretary to Hon'ble Shri Justice Goutam Bhaduri, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon’ble Shri Justice Sanjay K. Agrawal, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon’ble Shri Justice Sanjay Agrawal, High Court of Chhattisgarh,
Bilaspur, for infarmation of his Lordship.

Private Secretary to Hon'ble Shri Justice Arvind Singh Chandel, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Parth Prateem Sahu, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon’ble Smt. Justice Rajani Dubey, High Court of Chhattisgarh, .
Bilaspur, for information of her Ladyship.

Private Secretary to Hon'ble Shri Justice Narendra Kumar Vyas, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Naresh Kumar Chandravanshi, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon’hle Shri Justice Deepak Kumar Tiwari, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sachin Singh Rajput, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Rakesh Mohan Pandey, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Radhakishan Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sanjay Kumar Jaiswal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Ravindra Kumar Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Registrar General, High Court of Chhattisgarh, Bilaspur, for
information.

P.A. to Director’Additional Director, Chhattisgarh State Judicial Academy, High Court of
Chhattisgarh, Bilaspur for information.

Registrar (Vigilance/l. & E/Judicial/S&A Cell/CPC), High Court of Chhattisgarh, Bilaspur
for information.

The Principal Secretary, Government of Chhattisgarh, Law & Legislative Affairs
Department, Mantralaya, Mahanadi Bhavan, Atal Nagar, Nava Raipur for information.
The District and Sessions Judge, Balod/Balodabazar-Bhatapara/Balrampur-
Ramanujganj/Bastar  (Jagdalpur)/Bemetara/Bilaspur/Dakshin  Bastar (Dantewada)/
Dhamtari/Durg/Jashpur/ Kabirdham (Kawardha)/Kondagaon/ Korba/ Mahasamund/
Mungeli/ Raipur/ Surajpur/ Sarguja (Ambikapur)/Uttar Bastar (Kanker) for information.
The District and Sessions Judge, Janjgir-Champa/Koria (Baikunthpur)/Raigarh/
Rajnandgaon for information and necessary action.



22.

23.
24.

25,
26.
27.

28.
29.

30.

31.

32.

The Principal Judge/Judge, Family Court, Balod/ Balodabazar/ Bastar (Jagdaipur)/
Bemetara /Bilaspur/ Dakshin Bastar (Dantewada)/Durg/ Dhamtari/ Janjgir-Champa/
Jashpur/Kabirdham (Kawardha)/ Korba/ Koria at Manendragrah/Kondagaon/
Mahasamund/ Mungeli/ Raigarh/ Raipur/ Rajnandgaon/ Surajpur/ Sarguja at
Ambikapur/ Uttar Bastar (Kanker) (Chhattisgarh), for information.

The Registrar, Industrial Court, Ghadi Chowk, Raipur, for information

The Judge, Commercial Court, (District level), Atal Nagar, 2™ Floor, Yojna Bhawan,
Near Police headquarters, Nava Raipur, for information

The Additional Registrar (Judicial/Administration/D.E.& E./ Classification) High Court of
Chhattisgarh, Bilaspur, for information.

Officer-on Special Duty-cum-C.P.C., High Court of Chhattisgarh, Bilaspur for
information.

The Secretary, High Court Legal Services Committee, High Court of Chhattisgarh,
Bilaspur for information.

The Budget Officer, High Court of Chhattisgarh, Bilaspur for information.

The Dy. Registrar, Work Section, Confidential Section, District Establishment Section,
High Court of Chhattisgarh, Bilaspur for information.

The Controller, Government Regional Press, Khairagarh Road, Rajnandgoan,
Chhattisgarh with a request to publish it J’(:Notification No. 16588/Checker/
lI1-10-8/2000 (Vill), Dated 13/12/2023 issued by the High Court of Chhattisgarh,
Bilaspur, in the forthcoming issue of Chhattisgarh Gazette.

Section Officer/Incharge, Court Manager/ Accounts/ Pension/ Protocol/ Dispatch
/Compliant/ Writ/ Civil/ Criminal/ Central Filing Section/Record Room (Adm.)/ Stationary/
Supreme Court Section/ Library/SCMS Cell, High Court of Chhattisgarh, Bilaspur for
information.

G NIC, High Court of Chhattisgarh, Bilaspur with a direction to upload this endorsement

in the official website to this High Court.
e

»

-~
tvind Kumar Verma)
Registrar General
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GOVERNMENT OF CHHATTISGARH
LAW AND LU ,]"(‘I‘ExLATWﬁ AFFAIRS DEPARTMFN'E MANTRALAY&
ViAHANADE BHA‘WAN AN, ATAL NAGAR, NAVA RA[PUR (C.G.} 492002

_HO’I‘I{FICA’I‘ION ’j ML X *’}{32:%
Raipur, Ihted {12 /2023

No.J ‘5»54?903 FXXKI-B/C.(./2023, In exercise of the powers conferred by sub-
sectiont (1) of Section 11 of the Code of Criminal Procedure, 1973 (No.2 of
1974), in supersession of all previous Notification, the State Government, in
consultation with the High Court of Chhattisgarh, bereby, establishes, with effect
from 09-08-2023, the following Courts of Judicial Magistrate First Class and
Judicial Magistrate Second Class in each District as shown in column (2) at the
places specified in column (3) and the number of courts as mentioned against
each in the table below, namely:-

TABLE
5. Mame of the Mame of the Place Name of Courts
No. Distric! Judicial - Judieial
Magistrate 1 | Magistrate 2™
Class Class
()] (2} 3 4) (5)
I | Balrampur- (3} Balrampur 2
Ramanujgan (i} Ramsoujganj 1 -
{iil} Wadralnagar i -
_ {iv} Rajpur i -
2 | Bastar (Jagdalpur) i () Jagdalpur 11 2
3 | Balodabazar- (i) Balodabazar 4
Bhatapara (i) Bhatapara 1 -
(iify Simga 1 -
{iv} Kasdol 1
4 | Balod (i) Baled 3 -
(i) Gunderdehi i -
(iity Daundilobara 1 -
(iv) Dallirajhara 1
5 | Bemetara () Bemstara 5 -
{(ii)  Saja 1 -
6 | Bilaspur (i) Bilaspur 15
{if) Pendraroad 3
(iiiy Bilha 1 -
(iv) Kota 2 -
(v) Marwahi 1 -
(vi) Takhatpur 1 -
7 | Dokshin Bastar (i) Dantewada 3 1
{Dantewada) (ii} Bilapur 2 -

7



i)
{iv)
(v)

Sukma
Bacheli
Kontat

Bhantan

(1)
(if)
(iif)

Dhanttari
Kurud
Nagri

Durg

(€3]

(i)
(ii)
(iv)

Durg
Patan
Bhilai-3
Dhamdha

10

Janjgi-Champa

A
(ii
(i)
(i)
)
(vi)

(ix)

Janjgir
Sakt
Dabhra
Champs
Parngarh
Jaifaipur

(vii) Navagarh
(viii) Malkharoda

Akaltara

11

Jashpur

{t)

(iD
(iii)
{iv)

Jashpuy
Patthalgaon
Kunkuri
Bagicha

12

Kabirdham
{Kawardha)

(i)
(i)

Kawardha
Pandariya

Kondagaon

i)
(i)
(iii)

Kondagaon
Narayvanpur
Keshlkal

14

Korba

(i)

(i)
(i)
{iv)

Korba
Katghora
Pali
Kartala

15

Koria
{Baikunthpur)

B
(i)
(iif)
(iv)

Baikunthpur
Manendragarh
Chirmii
Janakpur

w.,h_.wp—-i.hﬂ‘\r—*l\)[\)mmw&t\}#ﬁmMHMHWHHJE{HU:““MHHMMMHWM

Mahasamund

®
(iD)
(iii)
(iv)
(¢

Mabasamumnd
Saraipali
Pithoura
Basna
Bagbahara

17

Mungeli

(i)
(i)

Mungeli
Lomm

18

Raigarh

&

(if)
(iif)
(iv)
(V)
(vi)

Raigarh
Dharamjaigarh
Gharghora
Sarangarh
Kharsiya
Bilaigarh

(vii) Bl?atgaon

MMMINw»——mr—a&:—-mh—»—o\mmi
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19 | Raipur (i} Raipur 27 4
(i) Gariaband 3 -
(i) Rajim 1 -
{iv} Tilda 1 -
{v) Devbliog ] -
20 | Rajnandgaon. (i) Rajnandgaon 5 2
(it) Ambagarh 2 -
Chouki
{(ii1) Dongargarh 2 -
{iv) Khairagarh 3 -
(v) Chhuikhadan 1 -
21 | Sarguja (iy Ambikapur 8 3
{Ambikapur) iy Sitapur 2 -
22 | Surajpur (i3 Surajpur 8 -
(ii) Pratappur 1 -
23 | Uttar Bastar {i) Kanker 4 1
(Kanker) (ii) Bhaoupratappur 1 -
(iii) Pakbanjur 1 -
e
R /3903 /219 /B, /2023 "oy uivar ©fEmn 197z @I 2 W

1974) W G-11 B YU~ (TE) G yERT wferdl oF worT § @i 5y v
o W bW Wl yd @ e sieRgeemell o aiftfiow e we

S WRER, CagEr, aifie AT mest A w warfie afrde B Ao
& Frefafea =rgrerd, vd R syaenl & ven s & wos () 4
afif wee forer @ fog, arfeer @ we (3) ¥ A el w R oss.
2023 ¥ wenfua wear € srfe—

[aliizEal
¥, el W TAF & W RTATT B WE
. JuR sy e BT sl wnfs
FUTRETY GLHEEa
i 2) (3 {4) )
b | qEmyR— 1 GERMYR ) -
HSS 2 XFRTT 1 -
3% S H -
4 T 1 -
2 | WY OPTEEYN) |1 STTSeTy 11 2
1 | gERIETHR— 1 GHIGTITAT 4 X
HIETHIRT 2 WIETIRT 1 .
3 Ry 1 .
4 B 1 -
4 | grevy 1 e 5 -
2 el 1 .

230 -
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N e

GIVEEERY

PR Y e Wi e

3 1 )
4 TEONFAET 1 -
5 | 99aw 1 GHE 3 -
k 2 e 1 -
6 | RemaR 1 feergR 15 3
2 YUERIE 3 -
3 fewmy 1 -
4 PRy 2 -
5 wRArd I
6 TR i -
7 | el ey 1 ST 3 1
CREED, 2 AR 2 -
3 T 2 -
4 Tl 1 N
5 ier 1 -
§ | guenly 1 gHT 3 1
2 FH 2 -
3 1 -
9 |5t 184 21 2
2 s 1 .
3 fheng—3 2 .
4 HHEL 1 .
10 | S~ 1 ST 5 1
2 HEh 3 .
3 WY 2
4 =T 1 -
5 URATE i -
6 SR 1 -
7 T ! -
B WTeTegRIE] i -
9 FHATA ;
11 | oramge 1 YT 3 1
3 TRIEINY 1 -
3 G 2 -
4 wefve 1 -
12 | wdrenw (o) |1 ot 5 1
2 Yy 1 -
13 | wivgryg 1 GG 2 -
2 SR -2 -
3 SYRBIE 1 -
4| wmRar 1 , 6 1
2 ey ; 4 -
3 q‘ﬁ{ﬁ I i -
4 TN ! -
15 | @i (dgegR) | 1 SEusyR 4 1
2 WG 3 -
I -

3
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By order and in the name of the

Governor of Chhaitisgarh,
@

|

{(Rajnish Shrivastava)
Principal Secretary
Government of Chhattisgarh
Law & Legislative Affairs Department

-31 -




Endt.

No. § L{ o f/ 390'% [AXE-B/C.GI2023 Raipuar, dated 12,2023

Wt Registrar General, High Court of Chhattisgarh, Bilaspur with reference to

5“’5\}

5.

memo  No,12337/Checker/IlI-10-8/2000(Pr. VI RBilaspur, Dated 22
September, 2023 and memo No.14093/Checker/TI1-10-8/2000(PL.VIH)
Bilaspur, Dated 28 October, 2023 for information and necessary action
Private Secretary to Hon'ble Law Minister, for perusal,

Private Secretary to Principal Secretry, Law, Govt. of Chhaitisgarh,
Mantralaya, Raipur for perusal,

Deputy Director, Government Regional Printing Press, in frcnt of Todravati
Bhawan, Atal Nagar, Nava Raipur, for publication in E-Gazette (Extra
Ordinary)

Web-administrator, Law and Legislative Affairs Department, Mahanadi
Bhawan for uploading in the Official Website of the Department,

For information and necessary action.

\,‘5 e 3
{(Shahabuddin Qureshi)
Additional Secretary
Government of Chhattisgarh
Law & Legislative Aifairs Department

-3} -
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.AW AND LI'JGISLA'HVE AFFAIRS DEPARTMENT, MANTRALAYA

GOVERNMENT OF CHEATY IQGARII

ol U107

..... IS TEN TR s L LA

N, ATAL NAGAR, NAVA RAIPUR (C. G.) 492007

NOTIFICATION

73903 XX1-B/2023,- In exercise of the powers conferred by clause (b)
of Section 5 of the Chhattisgarh Civil Courts Act, 1958 (No. 19 of 1958), and in
supersession of all previous Notifications, the State Government, hereby
establishes, with effect from 09/08/2023, Courts of Additional District Judges,
Civil Judge Class-I and Civil Judge Class-1L in the following 23 ( Twenty Three)

Civil Districts of the State as specified against each Civil District in the schedule

below, namely:-

19 DEC

Raipur, Dated

W3

/12 /2023

SCHEDULE
5, | NAME OF CIVIL DISTRICT NUMBER OF COURTS
No. Additional Civil Civil
District Judges Judges
Judpges Class-1 Class-11

1. | Balrampur-Ramanujgan] 2 2 3
2. | Bastar (Jagdalpur) 3 3 8
3. | Balodabazar- Bhatapara 5 4 3
4, | Balod 2 4 4
5| Bemetara ) g 3
6. | Bilaspur 12 8 15
7. | Dakshin Bastar (Dantewada) 5 4 5
8. | Dhamtari 1 3 5
g, {Durg 12 7 i8
O anjgir-Champa 3 [ 10
11. | Jashpuar 4 3 4
2 T Kabirdham (Kawardin) i i 3
13. | Kondagaon i 3 2
14. | Korba 6 5 7
15. { Koria (Baikunthpur) 4 ] 4
16. | Mahasamund 5 4 6

-14 -



7. T Mungel 3

18, [Raigah o 3 g
19, |Raipur 18 {0 73
20. | Rajnandgaon 5 7 6
2-1. Sarguja {Ambikapur) 7 3 7
22. | Surajpur [ 5 4
23 | Uttar Bastar (Kanker) 4 4 2

Y /3303 /298 /WH. / 2023 SENHIG WEEN wmaTsy sReRn 1958

(e 19 w7 1088) I are-5 (@) T weww Wikl @ wie ¥ @ g w
o @ afergel ®r affer oW gy Ty wwN, OeERn wew @
Freafafenr 28 @) Refrer Rrelf 4 M gl § Rl smur afiRe
forem waranfiey, wgen e o1 of wmER =y whee @ s

fasin 09.08.2028 O wifle wol & sl ~

SR
8. | NAME OF CIVIL DISTRICT NUMBER OF COURTS
No, RN R | g | g
' s qeftg iz
L | SN~ pTaTeior 2 2 3
2. | o (SRR 3 3 8
3. | qElRR- Ry 5 4 3
4, | AN 2 4 4
5 |9 2 3 3
6. | @RIy 12 8 15
7. | = veR (Soare) 3 4 5
TR 1 3 5
9. {5 12 7 18
10, | SoRie-gIar 5 & 10
11 | SR 4 3 4
12. | FomEm (@) 1 4 2
13, | HivSrTY i 3 2
14, | wreg 6 5 7




15. | oiear (Eagueyy) 4 5 4
16. | wERPE 5 4 6
17. | geedt 2 3 2
18, [T 10 bl 9
19, | TR 18 10 23
20, | TSR 5 7 6
21, | AT (SeamiR) . 7 3 7
22. | gy 6 5 4
23 | S geEe (B 4 4 2
By erder and in the name of the
Governor of Chhattisgarh,
(Rajnish Shrivastava)
Principal Secretary
Government of Chhattisgarh
Law & Legislative Affairs Department
o
Endt. No’. d } /3903 /XHI-B/2023 Raipur, dated 0 E. Zggﬁ

w1 Registrar General, High Court of Chhattisgarh, Bilaspur h‘%h reference to

0 g

5.

memo  No.12337/Checker/[11-10-8/2000(Pt.VIIT) Bilaspur, Dated 22
September, 2023 and memo No.14093/Checker/II{-10-8/2000(Pt.VILI)
Bilaspur, Dated 28 October, 2023 for information gnd necessary action.
Private Secretary to Hon'ble Law Minister, for perusal,

Private Secretary to Principal Scoretary, Law, Govi of Chhattisgarh,
Manirataya, Raipur for perusal,

Deputy Director, Government Regional Printing Press, in front of Indravati
Bhawan, Atal Nagar, Nava Raipur, for publication in E-Gazette (Extra
Ordinary)

Web-administrator, Law and Legislative Affairs Department, Mahanadi
Bhawan for uploading in the Official Website of the Department,

For information and necessary action.

-M%@ Rk it

{Shahabuddin Qureshi)
Additional Secretary
Government of Chhattisgarh
Law & Legislative Affairs Department

16~




S NI BTG, eRIgy
SHERTET

FHIP..... 16588.............. / TBY faemegR, femie 13 fowwR, 2023
T —10—-8 /2000 {(VIlI)

walaTe fafea ~marem aftfazm, 1958 (sh¥id 19 T 1958),
Wq—ﬁmﬁﬂvﬂzﬁﬁmﬁaﬁ@mwﬂwﬁ'maﬁ
514o/€rao—\f/ﬁﬁ~1o —8 /2000 (VIII) f2¥iie 27.04.2023 B ARG H Y, TTa AR BRINTG Qﬁf{&m

e 2ar ¥ Fr oellae A uee fale Reen & R AR ok Rurdt wriifam, R @
EﬁTﬂfﬁ 14100 /3903 / 21—4. /2023, T 12 fR=vex 2023 gRT wAfUd 9= Roer =amamefey, %ﬁmw'aﬁm
ne it wen fufdw =y B ol @ wrare feeie 00.08.2023 A A < S ARl F TR Rl
e & ame fRAfifte wrEl w §oi—

Rl
. | e foe T ToTell TN & | A RS Yo 9 @ | rarae sararee fgad a1 @ |,
& A AT ' raTery e
dour o1 [ | Tl You w1 | FgeEl Y| o BT IWH | rEnsal
gl FET W ERe)| e
(1) @ @) (@) ) &) @) ®)
'EGE 1. gTelg 2 1. FTAE 3 1. dTelIe 2
2. YSSE 1 2. SRR 1
3. SIVSIAIBRT 1
2 | sdlgENR | 4 gAlGERGTR 4 1 gl eTa AN 2 1. GTETGR 2
—FREORT | 2. |ICHR] 1 2. HICIURT 1 2. Ry 1
3. HHIE 1
3 | FRMYR — | 1. RFAMSTIS 2 1. PSS * 1. FORMAYY 1
TSI 2. GAIgHN 1
3. NToTgY 1
4 | T=R 1, SFTEAYY 3 1. STIEHYY 3 1. SFTGAYY 8
(STEgR) '
5 | I8eT 1. S9ENT 2 1. SERT 3 1. SHET 2
2. QAT 1
6 |feemage 1. foeTrIgR 11 1. faeTrIgR 5 1. faamage 10
2, UTERIS 1 2. UTERIE 2 2. UUSRIE 1
3, f¥emr 1 3. BT 2
4. FRATE! 1
5. TEYY 1
7 | Eféror s | 1. <darer 5 GG 1 1. oaT=T 2
SREIS)) 2, GHA 2 2. SISTqR 1
3. oMy 1 3. g 1
4. PicT 1
8 | g 1. G 1 1, ST 2 1. TN 3
2. POT 1 2. T 1
3. TER 1
g g 1. gt 12 1. g 5 1. g 16
2. ured 1 2. freng—3 1
3. femE—3 1 3. €T 1
10 | SIoTiR- 1. SIS 3 1. SToTR 2 1. ST 3
Gl 2. eI 2 2. A& 2 2. gl 1
‘ 3. [ 1 3. €9 2
4. THTRT 1 4. qrHIY 1
5. GIoTgR E
6. NG 1
7. HreTEREr 1
11 | e 1. IR 1 1, SRIYR 2 1. GTETYR 1
2. AR 2 2, AP i 2. TR 1
3. e g 1 3. T 1
4. DADRI 1
12 | BEREM 1. HEE 1 1. Hael 4 1. HaE] 1
(epaur) 2. gefr 1

Coyb--1_



13 | BIOGRTT | 1. DIVENTT 1 1. BIVSATY 2 1. TRTIOTYE 1
2. IRTIOTGY 1 2. BIPTE 1
14 | BRET 1. BIRET 3 1. BREl 3 1. DRl 3
2. BTHNT 3 2, BTHR] 2 2. HCTHRT 2
3. TTell 1
4. BRI 1
15 | @i 1. dBUERR 1 1. SBUSR 2 1. JBIE 2
@guoqR) |2 TS 2 2. HIETS 2 2. 1
3. iy 1 3. FoRfAy 1 3. 1
16 | AETHT 1. HERTHE 3 1. FERIE 3 EE 3
2. RISl 2 2 FREUEAT | 1 2. 1
- 3. 1
4. 1
17 et 1. el 2 1. gt 3 1 3
2, 1
18 | WrOTE 1. AT 8 1. IATE 2 1. 4
2, WG 1 2, TNETST 1 2, 1
3. EREST 1 3. ARG 2 3. 2
4. 1
5, 1
19 1, 17 1. 8 1. 19
T 2, % 1 2, ﬁa‘a 2 2. Wﬁﬂ?ﬁlﬁ 1
3. R 1
4. faegr 1
. — 5. TTHIT 1
20 | ToETEE 4. RToTiA 3 1. RTSTATEATY 2 IS EICRIE 3
2. WG 1 2. arag—dia) 2 2. SIRTE 1
3. SRR 1 3. SIS 1 3. WRITG 1
4. VPTG 2 4, G3EEH 1
21 | ERER 1. GRAYR 5 1. TR 4 1, RO 4
2. YETIYR 1 2. Iy 1
22 | WAL 1. HAfFIepTYN 7 1. SATRIPTR 3 1. SAMIBIYR 5
(@FresIgR) 2. HremgR 2
23 | SR TWR | 1. BT 3 1. BB 3 1. BB 1
(@) 2. AFIAIgE 1 2, IGHETIYY 1 2. qElGR 1
ART 122 ' 105 152
Ae— ywrgeris d Rifder =ranfier vept avf & *2 wrwEy — (IS - GERTAGR—1)

No, 16588 /Checker Bilaspur, Dated 13" December, 2023
[1£-10-8/2000{V1II) -

In exercise of the powers conferred by Sub-section (1) of Section 12 of the Chhattisgarh
Civil Courts Act, 1958 {Act No. 19 of 1958) and in supersession of its previous Notification No.
5145/Checker/1ll-10-8/2000 (VIII), dated 27.04.2023, the High Court hereby directs that the Courts of
Additional District Judges, Civil Judges Class-l and Civil Judges Class-ll as established by the Law
Department Notification No. 14100/9303/21-B/2023, dated 12-12-2023 for each Civil District in
Chhattisgarh shall sit with effect from the date 09.08.2023 at the places specified against them in the table
below:-

TABLE
Sl Name of Civil Court of Additicnal Court of Civil Judges Court of Civil Judges
No. District District Judges Class-l Class-ll
Place of Sitting No. of Place of Sitting No. of | Place of Sitting | No. of
Courts Courts Courts
(1) (2) (3) 4) (5) {6) . 0] 8
1 Balod 1. Balod 2 1. Balod 3 1. Balod 2
2. Gunderdehi 1 2. Dallirajhara 1
3. Daundilohara 1
2 Balodabazar- 1. Balodabazar 4 1. Balodabazar 2 1. Balodabazar 2
Bhatapara 2. Bhatapara 1 2. Bhatapara 1 2. Simga 1
3. Kasdol 1
3 Balrampur- 1. Ramanujganj 2 1. Ramanujganj *2 1. Balrampur 1
Ramanujganj 2. Wadrafnagar 1
3. Rajpur 1

Conk -3



4 Bastar 1. Jagdalpur 3 1. Jagdalpur 3 1. Jagdalpur 8
{Jagdalpur) i
5 Bemetara 1. Bemetara 2 1. Bemetara 3 1. Bemelara 2
2. Saja 1
6 Bilaspur 1. Bilaspur " 1. Bilaspur 5 1. Bilaspur 10
2. Pendraroad 1 2. Pendraroad 2 2. Pendrarcad 1
3. Bilha 1 3. Kota 2
4. Marwahi 1
5. Takhatpur 1
7 Dakshin  Bastar | 1. Dantewada 5 1. Dantewada -1 1. Dantewada 2
{Dantewada) 2. Sukma 2 2, Bijapur 1
3. Bijapur il 30 Bacheli b
I | 4. Konta 1
8 Dhamtari 1. Dhamtari 1 1. Dhamtari 2 1. Dhamtari 3
2. Kurud 1 2. Nagri 1
3. Kurud 1
9 Durg 1. Durg 12 1. Durg 5 1. Durg 16
2. Patan 1 2. Bhilai-3 1
3. Bhilai-3 1 3. Dhamdha 1
10 | Janjgir-Champa 1. Janjgir 3 1. Janjgir 2 1. Janjgir -3
2. Sakti 2 2. Sakti 2 2. Sakti 1
3. Champa 1 3. Dabhra 2
4. Akaltara 1 4, Pamgarh 1
5. Jaijaipur 1
6. Navagarh 1
7. Malkharcda 1
11 Jashpur 1, Jashpur 1 1. Jashpur 2 1. Jashpur 1
2. Kunkuri 2 2. Kunkuri 1 2. Patthalgaon 1
—— 3. Patthalgaon 1 3. Bagicha 1
4. Kunkuri 1
12 | Kabirdham 1. Kawardha 1 1. Kawardha 4 1. Kawardha 1
{Kawardha) 2. Pandariya 1
13 | Kondagaon 1. Kondagaon 1 1. Kondagaon 2 1. Narayanpur 1
2. Narayanpur 1 2, Keshkal 1
14 | Kerba 1. Karba 3 1. Korba 3 1. Korba 3
2. Katghora 3 2. Katghora 2 2. Katghora 2
3. Pali 1
4. Kartala 1
15 | Koria (Baikunthpur) | 1. Baikunthpur 1 1. Baikunthpur 2 1. Baikunthpur 2
2. Manendragarh 2 2. Manendragarh 2 2. Manendragarh 1
3. Chirmiri 1 3. Chirmiri 1 3. Janakpur 1
18 |Mahasamund 1. Mahasamund 3 1. Mahasamund 3 1. Mahasamund 3
2. Saraipali 2 2. Saraipali 1 2. Pithoura 1
3. Basna 1
4. Baghahara 1
17 | Mungeli 1. Mungeli 2 1. Mungeli 3 1. Mungeli 1
2. Lormi 1
18 | Raigarh 1. Raigarh 8 1. Raigarh 2 1. Raigarh 4
2. Sarangarh 1 2. Gharghora 1 2. Dharamjaigarh 1
3. Gharghora 1 3. Sarangarh 2 3. Kharsiya 2
4. Bilaigarh 1
5. Bhatgaon 1
19 | Raipur 1. Raipur 17 1. Raipur 8 1. Raipur 19
2. Gariaband 1 2. Gariaband 2 2. Gariaband 1
3. Rajim 1
4. Tilda 1
5. Devbhog 1
20 | Rajnandgaon 1. Rajnandgaon 3 1. Rajnandgaon 2 1. Rajnandgaon 3
2. Khairagarh 1 2. Ambagarh-choukj 2 2. Dongargarh 1.
3. Dongargarh 1 3. Dongargarh 1 3. Khairagarh 1
‘ 4. Khairagarh 2 4, Chhuikhadan 1.
21 | Surajpur 1. Surajpur 5 1. Surajpur 4 1. Surajpur 4
2. Pratappur 1 2. Pratappur 1
22 | Sarguja 1. Ambikapur 7 1. Ambikapur 3 1. Ambikapur 5
(Ambikapur) . . 2. Sitapur 2
23 | Uttar Bastar | 1. Kanker 3 1. Kanker 3 1. Kanker 1
(Kanker) 2. Bhanupratappur 1 2. Bhanupratappur 1 2. Pakhanjur 1
TOTA- | 122 106 |- 152

Note:- *2 Courls of Civil Judge Class- — (Ramanujganj-1 + Balrampur-1) .

T~

' ind Kumar Verma)

Registrar General 3
L3 L 1«51) 3



